
(a) whether the Union Government had aflocated ration to at! the statesto distribute to BpL famiries during Govid-{g pandemic period underPradhan Mantri Garib Katyan Anna yoiana (pMGKAy), if so, the detaits
thereof in specific to the State of Telanganal

(b) the manner in which the Government of rerangana had distributed
the same to BPL famitiesl and

GOVERI{MENT OF IND!A
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LOK SABHA
UNSTARRED QUESTION NO. 2450

TO BE ANSWERED ON 3RD AUGUST, 2021

RATION ALLOCATION

2450. SHRI BANDI SANJAY KUMAR:

Will the Minister of GONSUMER AFFAIRS, FOOD AND pUBLtc
DrsrRrBUTrON svsffir errd, ur<-u sih Trffif,fi'fuarur ** be preased to
state:

(c) whether any un.distributed amount
Government, if so, the details thereop

of ration left with State

ANSWER
MIT{ISTER OF STATE FOR MINTSTRY OF RURAL DEVELOPMEilT AND

coNsuMER AFFAIRS, FOOD & puBl.tc DtsTRtBUTtON
(SADHV! NTRANJAN JYOTT)

(a): Yes sir, Under the pradhan Mantri Garib Katyan Anna yoiana, Govt oflndia has made allocation of foodgrains @ 5 kg per person per month free
of cost for around 80 crore beneficiaries of at! the 36 states/urs covered
under NFSA (Antyodaya Anna yojana (AAy) & priority Househotds (pHH))
including those covered under Direct Benefit rransfer (DBT) for " p"ioa of8 months i.e Aprir'November, 2o2o and again simirarry during the period
May -Novemberr 20.21. During the year, 2O2O, aboul, Z22 Lakh Metric Tons
(LMT) of food'grains and during the year 2c,21, about 27a LMT foodgrains
have been atrocated free of cost under pMGKAy scheme to approxiriatery
8O Grore NFSA beneficiaries.
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ln regard to Telangana, During the year 2O2Or 7.66 Lakh Metric Tons
(LMT) of food-grains and during the year 2021, ab,oul 6.7{ LMT foodgrains
have been allocated free of cost under pMGKAy scheme.

(b): The Targeted Pubric Distribution system under the National Food
security Act (NFSA), 2o{3 is operated under the joint responsibility of
Gentral and state/UT Governments. lt is the responsibility of the state/UT
Governments to identifyr eligible households/beneficiaries covered under
NFSA namely Antyodaya Anna yojana (AAy) and priority househords (pHH)
as per criteria evolved by the concemed state/ur Government. lssuance of
their ration cards and distribution of foodgrains to them as per their
entitlement through fair price shops, is also the responsibility of the
respective State/UT Govt.

(c): A quantity of t{833.OO MT under pMGKAy-t, a quantity ot 256i27.21
MT under PMGKAY-I! and a quantity of 675{.45 MTs under pMGKAy-lll are
left undistributed in regard to state of retangana. Distribution under
PMGKAY-IV (July-Novemberr2O2l) is not yet over.


